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Do BA FOLL D . AL ACT1IUN

' DE;H 0= HIGH DIGNITARITS
mresident
4. In the event of death of the Prusident -
(i) 411 offices of the Government of Tripura including
those located outsige the State will be clCGs
the day on which death occurs.
2. On the day of funeral -
(i) Arl &ffices ¢f the Government of Tripura inciuding
those located cutside the State will be clrscl i
the day of funersal.
Vice-Presid 3

An.the event of death 01 " the V¥ice-President, all ciyice

fthe Goverrment of Tripura sncluding thoce iocated outrsice TH2

Shate Wiiw-ue-closed on the day »n which death occurs.

Y 2 .

In the event of dea:hr of the Prime Minister, all .Iiice:
of the Goverrment of Trlpurd will be £1u9ed including those
located outside *he StaLe or thp dav on which Lnath O culs ane

‘l

2150 on the day of fune‘cl

|

Anion Cabinet Ministers.

In the event of death of a Union Cabin t Minister, the
offices of the7G0vernment offTﬁipura;indluding'those located
outgide the Sta te will be cloieh for kalf a day,

Governor or Chief Minister, Tripura,

-
[

. In ths event of death of the Governur or the Chiel linisus
(1) ° The seffices-of the Government ﬂl T*lnura Facluding

Thosé located outs;de the -State will be closed oa the
day on which death oecrs,

2, On the day of funeral -

‘{1) The offices of=the ‘Government: of‘Tryfu i JAJXL“
*hose.¢OCdted OLt ide hedStaie wAllthe o s
g : : : ; R g :
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\/ Speaker, Tripura Lesisl ative J
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vSlde—the~state Will™be Closcd on the day on wwhic

s,
the event of death of ex-l.t, Governor or ed-Lade I

Union foriyit ory of Tripura, 1TLrCeg ml tli: Govi
including those ldocates ol side i atate will e

the day on which death eseurs

dnisters, Tripura or Speaker, Tripura Loy id .LJLJ ve_nssenbiy

event of death of’'a Cabinet Minister,Tripura or the

opeckoer, Tripura Legisletive Assembly, the offices of the Govt, of

3

Tripura including those 1ocated outsidi the State will be closed

on-—the day—en—viich deatir oocur

%2}

ters,Tripura -or Deputy

Minisiers of State or Do putyv Mini
S

In the event of death of a Hinister of State er a Dez puty
Finister, Tripura, or the De puty Sneaker, Tripur:s Legislative
Anscumbly, the offices of the Goveriment of Trapura including
those located outside Lhegtatﬂ will Db~ cloocﬂ for-nalf a day

on the day on which death eccurs,

Clmn man_or Secrotaries of Al]l Indic Folitical F rties
s2cers of Leaders of Local Political Partl *tig e

(_.d ALL

In tuele\:'ent 01 death of Chairmen ar Secretaries . ef 411 Indin
Political Parties -and in the event of death of Leaders of Local
Political Parti;;, the offices of the Govermment of Tripura
inecluding those located outside the State will Le ¢l os ed on the

day on which death occurs,

GENERAL JHNSTRUCTI ONS

1. On receipt of intimation of death of the President, ti= Vicey

President and the Prime Minister from the Government -of Indiajthe

Chier B'&crctary,Goverrunen.t of Tripura -will Anfeim aids c‘nnceﬁmed.

The A13. Irdig ‘Radivw, Axé,ar'u.*a Will al%o*malie g anitounceient.,
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iy of  Depasr t and Offices, L. of vripura will

;2 ror cleosure cof their offices ns soon as information is
’ : r i . x A= 3 GG - b .

EN0 the from the “ovt, of Tripura or All Indi: Rudio,

Uit receipt of intimatio. of death of the Lovernor, the Chief

MAaris Lo

., Lhe Speaker and tiwe ﬁhlbiuct,iilrnfstv15 Lhe Chief Secre-
tary,Govi, of Tripura will inform all uunuérn@d, The 411 India
Radio; ﬂga:tala, will also make an announcement, The haedds of
departments and offices will arrange Ior closure of their offices

as soon as information is received by them from the Govi, of

\y///// 1f iutimation of deatli of the President, the Vicd-President,

the Prime Minister, t'm Governior, the Chief Hinister, the Speaker
and the Cabinet Ministor is zﬁccivcu affer office hour~, the
oifices of the Government of Tripura including those localed outf
sade Ll ULuLu.wili be closed on the Ioiiowing day, 4 f-it is
otherwlsz a working day. ‘

4, IT intimation of death of the Fresident, the Vide-FPresident

and the Prime Minis ster is received during office hours late in
the afternoon, the offices will be closed for rest of the day, If

if is not possible to effect clomare for nore than three hours,

4

the Chief Secretary, Government of Tripura, afterbearing from %he
Government of India, will issue instructious for cloesure of the
offices -on the following day also, if it is otherwise a woric ings
day,

I

2. If intimation of death of the Governor, the Chier Minister,

the Speaker and the Cabinet Minister is received durlnﬂ office

hours late in the aiierno*n the OfflCGo of the uow rnlcml of

Tripura will be closed Tor the rest of the day, In case, it is not

possibie to effect closure for more than three hours, the Chied
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those located oulside th

Otate will remain ¢losed .

event of death of a Minister of State or a ojpuly
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iiinister or the Deputy Speaker, the Chief “ecretary, Government vJ

iripura, will determine the particular half day when the offices

.

will réméin closed.
8. The industrial establishments of the Govermment of Tripura
millvnot pe closed on death of any diubitary? In the event of
death. 7 the President, such establisiment:z will renain cioged
only on the day of funeral at the place whare funeral will take
place, That day will also be declarcd as a public holidad 1t that
pluce under Lhe Negotiable -Instruments #ct, 1881, by Lhe vevernment
of hain, Mininbery of laae Arfajes sl o pabl fe hol ooy wvill b
declared under the said #ct on death of any olher dignitarvy,

STATEE MOURHING

—

% State mourning will be abserved throughr.¢ Tripura for -

i) 13 days in the event of des, of the President;

i'),'12 days in the event = . -death of the Frime Finister;and
i3;4, 7 days in the ev.nt of death of a former President,

S

2, In the event +7 death of the Governor, Tripura,Staie mourning
will b» observed throughout the Stat: for not exceeding 7 days, as
decider, by the Govermment of Tripura,

y

Je In the event of death of the Chief Minister, Yripira Chief

Secretary, Government of T pura, will obtain orders of tio Yovern
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y Vi cpura will take gefiect,
k i /il1 be no officl 51 entertainment during the poviod o \‘
i
b, [ers will be no stalc pourr:ing of hal f=masting i L

FlLags on the Republic Day, the Indcpendence Day and
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Mahatma Gandhi's birthday, as these arc days ol national rejoicing

__ The Practice’of hal f-masting of the National Flag over the buil-

dang in w2ilh the desad body «f THC dignitary 18 l?i;&; 50 long as
1t continues to remaln there, may be centinued, Officinl ertertain-
ment scheduled on thesc days may also be cancelled without formalld
declering siale mournilig.

4 S4ate mourning may be observed and the National Flo:s nalf-
mastzd in any day of the National Week (6th April to 1%th April.
and on Oth, 27th, 28th and 2%th January.

8. I1{ the state mournirg exlending over a number of days 1is
Cqlerroeted by any of the threo nationl days, bhe res i
prescribed period of State mourning will be ocbpryved immedialely

after interruption,

STATE FUNSRAL

In the event of death of the President, the Frime liinister,
4 former rresident or a Governor, State finmeral will be aqccorded.
B In tae event of death of any other dignitaries, oruinarily
no state funeral will be accorded but in individual cases, Lhe
" Government of India or the Government of Tripura may issue orders
Tor state funeral.
3. State funeral will be attended by ali pazetied ofificers of tue
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i painel each on the day wi dcath,
Dignita:. ies Place or Flaczo:
i1 J Presicent vice-rresident or e e
g AR 7 - Throughout Tripura.
Prime Minister, h ghput s
(34 ) Union Cabinet Ministers, - Apartala.

e et
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SRR

(i3 ) Governor or Chief Minister. - Throught Tripura,

iv Speake Tripura islative
SRR Aggeé%i&,CﬁigirJug$§ée%
Gauhati High Court,Agartala
Bench, Cabinet Ministers,
Ministers of State,Deputy - Agartala,
Ministers or Yeputy Speaker,

2o 1+ intbmation of death of any dignitary is received in the
afternoon, the National Flags will be half-mosted on the follo-
wing <¢ay =lso at the place o placers indicated obove, py o bk

funeral has not taien place belorc sun-oi s o that day.

De On the day of funeral of a dignitary mentioned above, the
Mational Flars will be hal f-masted at the place where fiveral
will takc place.

ﬂﬁ} If State wourning is-to be observed on death of eny-digiiitary™

! fhe-Nabd oned Ylagt vwill +e 111+ ~masted thvoughout-the peaiol o1
mourning on all State Government buildings om-which the Hational
Mags are normally flown +hfoughout—the State.

e The Paliotals Elags A cars need nol be {1own at hal f-mast
durin;t the period of mourning on death of depnitaries,

s Hul f-masting of the National Flags and, where necenaary,
observance of State mourning on death of foreign dignitaries will

be goveerned by special instructicas which will issue from Lhe

Government of India, Ministry of Home Affairs, in individual

cases,




